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' 0/ze. sh Vishnu Dutt sharma s/o Sh Rampat. Ssharma
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Neu Delhl this LhB 9th day of‘ f"’lay 1994,

Shri 3ustlce V 3 mallmath Ch?irman.
CShrei P.T. lhlruvenggdam, member(i\) AR o o
i, Suresh Chand son of sh Rajinder singh S R rij?
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- 2; Om Prakash SaraSWat son of Sh Mahabir Prasad saraSWate %
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3. Raja Ram saroj .son of Sh.Suchit saro] - “
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4, Yogesh Kumar S.son Qf Shgsobhé,Ranfi

viamead

5. Sh.Girish Kumar li.Sharma s/0.8h Nand;gam Sharma

RS wms

6. sh.Uday Prasad gingh son of sh,Balkeshak Singh .

7. Sh.Sajjan Pal singh s/o sh.Gajender Pal Singh 3
8, Sh Puran Singh;son of Sh BabodiLal'” . E
HN . . . " ' -i' ! . ]
‘9Q'Sh shish Pal singb s/o sh Ramjswargp Singh 1
10, sh Munna Prasaa shaxma s/o sh Raja Ram Sharma
- 114 Sh Sripal,singh.s/o Sh Ram pass .
12, Sh Brij Bihari Sharma s/o Sh Prem Shankar Sharma - L
: _ [,g , 1. ‘ - r ‘ L

13. »Raj Pal Chaudhary s/o sh Amar Nath .

R
14, sh Indra Pra§ad Pal s/o Sh Lalu Prasad i
16. sh Mori Lal s/o Sh Nathu Ram :

16, Sh Vijay gingh s/o0 Sh Durga» Singh

17, Sh shyam Babu s/o sh Baboo Lal - . |
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Yogender Kumar Péthak s/0 Sh Kishan chand Pathak

C.K.Pawar son of gh Kishan Singh Pawar

Phal singh s/o Sh,Sohbaran Singh

!

Shiv Charan Meena s/o Sh. Arjun Lal Meena,

Manohar Lal s/o sh Prab?;u.'Lai Sharma
Mahender'P$l Singh s/o sh Go§iﬁd Singh
Om Parkash s/o sh Sambhu L“al'“Sh'ar'ma
Prahlad Lal ‘sh;rma s/o Sh éuraj Lal

Ram Karan s/:o.Sh Rén 1-31“1_,51;:'0.';:ee
f’lrad‘eep'Ku‘ma.r s/o sh fzam ABilas."

M;i.s_hri Lal s/o Sh Madan L;;L

Chhedi Lal Tyagi s/o sh Sac’idi L:al Tyagi .
Anand,PrakasH s/o Sh Dambar" Singh

Chandra Wali s/o Sh Guru Prasad,
Ram Pyare s/o sh Jokha Ram

Ram gingh s/o0 Sh,Sri Lal z
Ghan Shyam s/o sh covind Ram

Ram Brij s/o ish Laxmi Naraina,
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Sh Ram Sripat s/o Sh Ram Bhajan
Sh Bhanu Pratap singh s/o sh Ram Pretwan Singh
Sh sriniwas son of gh Ambica Prasad,

Sh Doodh Nath s/o0 Sh Hhavtal
'Sh MadanMurari s/o gh Deep Narain,

Sh Ram Prakash s/o Sh shyam Eaboo

Sh‘ chandra: Bhah- son of Sh.‘ISurender Pal

Sh Ram Asare s/o gh Ram Dular

sh Radhey shyam s/o Sh Ram Chitra Sharma

Sh Vijay ghankar Tiwari s/o Sh Vishwa Nath ‘Pratap
Sh Mohd, Nashir Khan s/o Thahi; Khan

Sh Girish Kumar s/o Sh Dwarka Prasad,

sh Satya Prakash Sharma s/o sh Madan Lal Sharma
Sh Sabir Ali s/o Sh Noor Mohd,

Sh Parshuram Yadav s/0 Sh Ram Vaid Yadav,
Sh Yogesh Kumar Sharma s/o Sh Kanwar Bahadur Sharma

Sh Vijay Kumar Sisaudiya s/o sh Har Pal Singh

Sh Prem chand vashisth s/o sh Ram Karan Vashisth
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55.8h Ashok Kumar Sharma s/0 sh Sri Ram Sharma . o

' 56, Sh Raja Ram Mehra s/o sh Chhotu 1a1 Mehra . . 2

57+ Sh Shiv Karan s/o sh Kesha Ram
| ’

58, Sh Rakesh Kumar s/o0 sh s}lia Ram Pathak,

59, Sh Mshadev singh son of Sh ,8ham Singh- o r'

60, Sh,.Surender Narayan 5/6' Sh.Shiv Narayan

®1. &h Om Prakash shama s/o S shubha Lal Sharma

e

62, sh Batti Lal Mahawar s/0 sh Tulsi Ram
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63, Sh Pradip Kumar Mishra s/o ;Sh Om Prakash Mishra

64, sh Usman Ali s/o Sh Mohd Kalloo

65, ' sh ﬁanbir Singh s/o gh Rohansinéh
66,Sh Subhash chan__d son of Sh Puran singh
ke 67+ Sh.Anil Kumar Upad'hyaya' s/o sh Rémji Lal

. 68, sh Santosh Kumar Jain s/o. sh Beni Prasad Jain

69, Sh Dharam Pal s/o sh Bam)ari Lal

70. Sh ghambhu Lal s/o th Kieshapi Lal
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71, sh Satyapal singh Ss/0 sh Satinder Singh -

/’72. Sh Om Prakash son of Sh.Trilok singh,
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73, Sh-Lajjé Ram son of sh.Laxman Singh,
74, sh Dewan Siﬁgh son of Sh Lajja Ram
75, sh sétya Narafan.s/b sh Huk am Singh Sharma,

76, sh Bhola Nath s/o s Vishnu putt shamma,

77, sh Nazar Mohd,s/o- sh Hanif Mohd,

78, sh Raj Narayan Lal s/o gh Ram Bachan 1a}l
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79, Sh Tara chand s/o gh Nathu‘Ram

80,5h Rai Thomas s/o sh Joseph chaki

.81 Sh Uday Prasad singh s/o Sh Bal Kishan Singh

82, sh Mshesh Kumar. son of sh gury ®Kumar

83. Sh Dev Raj son of Sh Mahabir gingh

84, & Girieh Kumar son of gh Hral. Dhari,

85, Sh Bhagwati Prasad son of sh Thakur Dass,

86, Sh Rakesh Kumar Gulati s/o Sh Sri Ram Gulati

i

87. Sh Laxman Singh s/o sh Vishwa Nath Singh

88,.5h, Sardar Singh s/o sh Ganga Sahai

89, sh Ramesh Chand Srivastava /0 sh Narottam Singh

90, Sh Rpam Prakash s/o sh Shambhu Lal
“wu______;;;____h_____ﬁh_
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oh.Ram Varcm q/O sh. Ram Bharose S
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92, eRleSh Kumar bishra a/o ‘Sh ,Tara Chand Mishra

93 Sh Devendra Kumar soni s/o Sh Nlranjan Sonl
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Sh Nand Iishore s/b shri Ram Avtar
.,'\

.{‘_.-'9,5‘."?sh .Mahesh putt Sharma s/0 sh Bharm“dtt Shar"‘a'
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96 Sh Leeladhar RaWat s/b Sh Choke Lal
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Shri Justice V5., Malimath

None appesred either for the petitioner or for
the respondents., As this is a very old case, we consider
it proper to look into the records and dispose of the casse
on merlts. |
2, The petitioners are all employees of Llectrlcal
Local Shed, Tughalkabad, Western Railwesy, New Delhi, They
have a grisvance in the hattar of promotion to thevcadre of
skilled artisans which carry the scale of #s,950-1500. The
petitioners are émployed as Class IU.Sémi—skilled/unskilled
workers at the New Electrical Loco Shed, Tughlakabad, Western
Railuay, New Delhi, It is their.case that they aré entitled

to be considered for promotion to Class-II posts of skilled

artisans at the new Electrical Lloco 3hed, Tughlakabad, They

_allege. that 50% of the posts of skilled artissns are rasquired

y

to be filled by direct recruitment and the remaining 50% by
promoticn, 25% by seniority and 25% by selection amongst the
renkers with I.T.1. certificates and thrée years experience,
It is alleged that in utter disregard of these norms, the
respondants have tecruited 66 candidates ignoring théir claims
for promotion in aCLOTdanCE u1th the guota prescribed for
promotlon. It is in. thlS background that they have approached
the Tribunal praying for QUashlng Df/gpgers dated 17.1.1989,
22.4.1989 and 29.3,1589 which bear on the direct recruitment
to the cadre of skilied ar tisans and have prayed for a
direction to considér the cése of the petitioners for promotior

to the post of skilled artisans by prov1d1ng them full quota

DF their 50% posts and to promote them to the said postss

3. : In the Teply filed bn behalf of the falhday

Administration, it is stated that the posts of skilled
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artisans are required to be filled up in accordance with

the order of thg administration datéd 30.4,.1886 produced

in the case as Annexure R-I, Paragraph ¢IV) yhich deals
with skilled categories says that 50% of the vacancies

should be Filled/g@ direct recruitment of ITI trszined in
Electrical/Electronic trades or matriculates with science
subject through employment exchange, 25% of the vacancies
aré required to be filled up by opticn from serving employees
in the same grade in all the branches of Elect.’department

and steam/diesel maintenance side of Mechanicel department

as well as =smployees uorking in FE(Cons) orgenisation holding

liens on Western Railuay, Absorption of all except those
of TRS Shed cadre will be subject to screening/trade test,
25% of the vacancies to be filled up from the serving class

Iv optees,emplpyees from the Elect, Loco Shed cadre of BCT/

‘BRC Division as also all employees of KTT Division with

minimum three yearé service either ITI trained in Electrical/
Electronic' trades OrAmatriculations.uith scisnce subj=cts,
The respondents have stated that the recruitment is being

mada strictly in accordance with this order and no excessive

recruitment is being made by direct recruitment process. They

héve stated that the direct recruitment i; made by making an
estimate of the vacancies likely to occur tsking note of the
fact that the selected candidates can be posted only after
they successfully undergo training for the périod of three-
years, No materials have been placed before us to shouw that

any excessive direct recruitment has been made contrary to

" the prescription of 50% prescribad by the ragles, The

re spondents have also stated that the vacancies are being

filled up b% the two modes prescribed by the order Annexure
ave

\/ R-1. They/pointed out thet the trade test is being held
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in order.to assess the suitability of the candidate and thét

-g<

‘the' candidature of gveryone who comeswithin the zone of
considerstion including the .petitioners will b= considered;g
af the relevant point of time. 'There is no good reason toil
disbelieve the‘version.of_the respondents in this behalf,
particularly when the petitioners have not béen éble to place
any material beﬁdre us to shdu that the respondents are

acting in'transgression of fhe order, Annexure R-1 dated

30,4,1986 which regulates the filling up of. the posts of

skilled artisans, We, therefore, see no ground to interfereé.

4, For the reasons stated asbove,. this petition fails

and is dismissed, No costs,
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(P.T. Thiruvengadam) - (V.S. Malimath)

Nemberﬁﬂ) 3 . ' Chairman
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